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Shri L. N, Mishra: The question is
one of efficiency and better worlz and
also economy. I would not say that
a pyramidal structure or any other
structure is important,

He has not
He has

Shri Kapur Singh:
answered my question, Sir.
answered something else.

Mr. Speaker: He says; that the ob-
jective is only efficiency and speed.
Whether it is a pyramidal structure or
just the reverse of it, that does not
matter,

Dr. L. M, Singhvi: Apart from the
staffing pattern and the question of
delegation of more power to the
attached offices, may 1 know whether
the Government are also aware that
the kingpin of the Central Secretariat
organisation, namely, the Central Sec-
retariat Services, are extremely dis-
satisfied because there are no channels
or equal channels of promotion for
them and, if so, whether that is also
receiving the attention of the Govern-
ment?

Shri L. N. Mishra: That is a sepa-
rate question, but that i1s an import-
ant question and is receiving our
attention.

Shri Daji:. Has it come to the notice
of the Government that for the staff-
ing pattern, the minimum steps re-
quired are 7 to 14 steps as was
suggested, and because it was
announced during the last budget
demands by the Home Minister, in his
reply, that a committee would be set
up, and after one year, the committee
has not yet submitted its report, espe-
cially in view of the 7to 14 steps in
which it was bogged down? First of
all, has the Governmen: given its
attention to it and may I know whe-
ther this team or committee also will
not get bogged down in these 7to
14 steps?

Shri L. N, Mighra: There was no
committee like this, It is the Ad-
ministrative Reforms Division which
deals with this. Therc are different
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things for different subjects as was
explained by the Home Minister ves-
terday. But so far a3 that particular
question about 7 to 14 steps is con-
cerned, I am not aware of 1, and I
will find out,
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Engineers and Technicians

*1059. Dr. L, M. Singhvi: Will the
Minister of Home Affalrs be pleased
to state:

(a) whether Governinent have made
an--analysis of the. comparative need
in the country of enginecrs and tech-
nicians;

(b) whether it is a fact that there
was an acute shortage of technicians
comparatively; and

(¢) if so, the steos to be tzken tu
rectify the position?

The -Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) Yes; Sir.

(b) Shortages have been . reported
from States in the Eastern, Central
and Northern Zones. '

(c) Measures have been taken for
expanding facilities for training of
technicians and for reducing wrastage
in polytechnics

Dr. L. M. Singhvi: What are the
facts and figures in respect of the
comparative need in the country for
engineers and technicians?

Shri L. N. Mishra: We are not very
much short of engineers; we are short
of technicians and also mechanics and
poly-technicians, the questions which
were raised by Dr. Lohia,
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Dr. L. M. Singhvi: May I know
whether the Government had already
undertaken any perspective study of
the needs for technicians and engi-
neers in this country at the time
when various engineering colleges and
polybechnics were started and, if so,
how is it that we now find ourselves
considerably short of the needed
strength of technicians? It is con-
templated that there would be a re-
vision in the pay-scales also?

Shri L. N. Mishra: Of course, pers-
pective study was undertaken.
I may just read out the essential
figures in this connection. For
the third Plan, the demand for engi-
neers was 51,000, and the supply was
51,000. ‘The expected demand for
technicians was one lakh, and the
supply has been 82,000; here, there
has been a 'shortfall. In the fourth
Plan, the number of engineers that
we shall need 'will be about 1,06,000.
The expected supply would be 36,000.
Technicians needed will be 1,93,000
and the supply expected is 1,14,000.
So far as the programme is concern-
ed, I might gay that in the year 19060,
the degree course institutions were
49, and today, we have got 117. The
number of boys to be admitted in
1950 was 4,119. Today it is 27,200.
The diploma course institutions in
1950 were 86; today we have 283. The
admission of boys in 1950 was 5,093;
today we have 50,709.

Shri R. S. Pandey: Students from
here go abroad for further studies in
engineering. They do not want to
come back as they try to get betlter
jobs in foreign countries. In view of
this, I want to know whether the
Government is going to impose some
condition, before the Government give
permission for them to go abroad, in
respect of their coming back.

Shri L. N. Mishra: I do not think
many -engineers go. This was refer-
red to fere some days back. Of
course, some people go, but not many.

‘Shri A, N. Vidyalankar: If it is
true, as the minister has stated, ‘that
the government constantly knowg the
requirements of technicians and engi-
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neers, why is it that many of the
technicians and engineers, after quali-
fying themselves, have to knock at
many. doors before they are properiy
settled?

Shri L. N. Mishra: There are many
reasons. They may not be satisied
with their present jobs and they may
search for better prospects. Their
mobility is also limited. Some peo-
ple from South India are not prepar-
ed to go to-North India; some peopie
are not prepared to go if there is a
vacancy in Eastern India. As I have
said in my main answer, the overall
position is not bad, but in some zones,
there are shortages.

Shri Basumatari: May I know whe-
ther any condition has been laid on
the students when they are sent
abroad for study that they should
come back and serve at least for 5§
years under Government?

Shri L. N. Mishra: If government
give stipends for them, there is some
condition, But if they go of their
own accord, there is perhaps no con-
dition,

Shri' P. Venkatasubbaiah: In places
where there are surplus engineers, es-
pecially Andhra Pradesh, do govern-
ment propose to institute post-gradu-
ate courses so as to attract the best
talent and put them into useful
service?

Shri L. N. Mishra: I require notice
to answer this question.

Dr. Ranen Sen: This Parliament
passed the Apprenticeship Act two
years back. Have government made
any assessment or evaluation of the
number of technicians who have
undergone apprenticeship under this
Act from the various factories and, if
so, what would be the exact number
in the coming few years?

Shri L. N. Mishra: I cannot give the
exact numbers, That assessment is
there. "The Planning Commission
and the labour ministry do it.
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Dr. Sarojini Mahishi: May 1 know
how many engineers who were in the
pool have been given adequate jobs
during 1964-65?

Shri L. N, Mishra: I do not have
that information with me now.
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Single Family Displaced Persons
+
S Dr., Ranen Sen:
*1060. { Shri 5. M. Banerjee:

Will the Minister of Rehabilitation
be pleased to state:

(a) whether Government have de-
cided that the single family displaced
persons will not be eligible for re-
habilitation; and

(b) if so, the reasons therefor?

The Minister of Rehabilitation
(Shri Tyagi): (a) and (b). Single
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member families consisting of old or
infirm persons or unattached women
or persons below 16 years of age are
all eligible for admission to relief or
transit camps, and they are also given
rehabilitation benefits. In cases, how-
ever, where such single member
families consist of adult and able-
bodied male members who can stand
on their own legs, they are assisted
for employment by Employment Ex-
changes.

Dr. Ranen Sen: Is it a fact thatl
single-member families who have
been in Mana camp and other places
were turned out from those camps in
spite of the fact that they wanted
jobs and, if so, what is their approxi-
mate number?

Shri Kapur Singh: What is a single-
member family. Sir? It is unheard
of. There can be a single man, single
woman or a single individual. But
what is a single-member family? I
want a clarification.

Shri Daji: Does this question re-
flect the single-member status of the
minister?

Mr. Speaker: He has answered it
that Mr. Tyagi is a single-member
family.

Shri Tyagi. Mr. Kamath also, b ¢
have got children.

The exact figures of single-member
families who were not allowed to be
in camps is not known to me. Ac-
tually in 1957-58 when for the first
time screening was resorted to, it
was found that there were quite a
few single-member families drawing
doles in camps.

Orders were then issued that they
should not be given any doles if they
are fit and able-bodied persons and
can be ‘employed elsewhere. Since
then it has been a rule to just help
them in getting employment else-
where and they are not given any
doles in camps.





